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[ SECTION 3(ii) OF THE GAZETTE OF INDIA
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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPARTMENT OF REVENUE)
NEW DELHI: DATED THEQETH MAY, 1986,

. NOTIFICATION
(TNCOME-TAX)

Noo S%;Lét\(F.No;197/35/83-IT(AI): In exercise of the pouwsrs
conferdsd by sub-clause (iv) of clauses (23C) of Section 10 of
the Income-tax Act, 1961 (43 of 1961), the Central Government
hereby notifies "Raja Rammohun Roy Library Foundation, Calcutta® |

for the purpose of the said section for the period covered by
the assessment ysars 1984-85 to 1987-88.

f C:EE;JEZ . N
( P. BAXENA )
DEPUTY SECRETARY TO THE GOVERNMENT OF INDIA

- To

The Manager, .= . .
Government of India Press

Ring Road, Mayapuri Indusfrial Area,
Near Rajouri Garden), New Delhi.

:Copy totm

1s The Direbtor, Raja Ramohun Roy Library Foundatiﬁn, 110, Jodh-
~ pur Park, Calcutta-700068. : ‘ |
2, The Commissioner of Income~tax, West Bengal=V1I, Calcutta

g.§§t?ggés letter No.Asstt./5065/CT/8E/126/82-8% dated

3. All Commissioners,of Income~tax.. .

4. Directors of Ins. (I17)/(R&8)/(P&PR)/(Inv.), New Delhi.

5. Director of 0&M Services (Income~-tax), 1st Floor, Aiyan-e-
Ghalib, Mata Sundri Lane, New Delhi {5 capiss),

6. All Officers & Sections of I.TeWding of C.B.D.T., New Delhi..

7+ Comptroller & Auditor General of India, New Delhi (28 copiss)

8. Bulletin Sec., of Dte, of Ins.(RS&PR) New Delhi{s copiessr

9. Director of Training, IRS, -National Academy of Direct Taxes,
Staff College, Nagpur {5 copies). : o '

104 Ministry of Law & Justice (Department of Legal Affairs),
New Delhi, |

11. Dte, of Ins., Printing and Publications, 2nd Floor, Hans

< Bhayan, BsSsZafar Marg, New Delhi.{5 copies)..
- 12, 0SDiLegal), 4th Floor, Super Bazar Building, New Delhi,

( ATPA RAM )
SECTION OFF ICER
I.T.{AL) SECTION.




